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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION N0.639/2022 

IN THE MATTER OF: 
Pritpal Sharma ... Applicant 

Vs 

Govt. ofNCT of Delhi & Ors. ... Respondents 

WITH 
ORIGINAL APPLICATION N0.33/2022 

IN THE MATTER OF: 
Ganesh Prasad ... Applicant 

Vs 

Govt. ofNCT ofDelhi & Ors. . .. Respondents 

ACTION TAKEN REPORT ON BEHALF OF DISTRICT 

MAGISTRATE (NEW DELHI) IN COMPLIANCE OF ORDER DATED 

28.08.2024 & 08.01.2025 PASS ED BY THIS HON'BLE TRIBUNAL. 

MOST RESPECFULL Y SHOWETII:-

1. That the aforesaid matter is pending before this Hon'ble Tribunal and fixed 

for hearing on 21 .03.2025. 

2. That this Hon'ble Tribunal has passed detailed orders on 28.08.2024 and 

08.01.2025, whereby this Hon'ble Tribunal directed all the Deputy 

Commissioners (Revenue )/District Magistrates in the National Capital 

Territory of Delhi to file the Compliance/ Action Taken Report. 

at the delay in filing the Compliance/Action Taken Report on behalf of 
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District New Delhi before this Hon'ble Tribunal is neither deliberate nor 

intentional and the same is deeply regretted. 

4. Tt is most humbly submitted that, the following actions have been take in 

the District New Delhi: 

1. That DPCC had provided a list for recovery of EDC against 125 

illegal borewells. 

• Delhi Cantt.: 121 

• Vasant Vihar: 04 

• Chanakya puri: 0 

11. That 123 recovery notices have already been issued while one has 

already deposit the amount and other one filed a representation 

before Hon'ble NGT vide application no. 414/2022 as informed by 

Delhi Cantt Sub-Division. A direction has already been issued in 

minutes of meeting dated 27.12.2024 to all SDMs to form Sub­

Division wise team along with DJB and BSESS to conduct survey 

for illegal bore well to seal, if found. 

Copy of the list sent by DPCC is annexed hereto and marked as 

Annexure- A. 

111. Tehsildar (Vasant Vihar) has informed vide letter dated 25.02.2025 

that Rs.3,00,000/- has been recovered from 3 violators. 

IV. Tehsildar (Delhi Cantt.) has informed vide letter dated 20.02.2025 

that Rs. 1,50,000/-has been recovered from 5 violators. 

Copy of the letter sent by Tehsildar (Vasant Vihar) & Tehsildar 

(Delhi Cantt.) are annexed hereto and marked as Annexures- B & 

C respectively. 
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Action is being taken by concerned Sub-Divisions for recovery of 

the balance amount. 

v. A direction has already been issued vide letter dated 12.03.2025 to 

all SDMs to expedite the recovery process and take coercive action 

against the defaulters. 

v1. That 5 nos. of illegal borewells in the list provided by DJB are 

Hlready dismantled by residents. 

vii. That all the applications for new borewells are considered by the 

DLAC for approval, which are forwarded by the proposed agency 

i.e. DJB, NDMC, BDO (SW). After detailed deliberations the 

DLAC then considers these applications for approval. Meetings are 

being conducted frequently to decide the applications 

expeditiously. 

viii. That all recommended application of borewells, since 2015 by 

District Level Advisory Committee (DLAC) and All the Minutes 

of Meeting ofDLAC on borewell under the New Delhi District have 

been uploaded on the website of New Delhi District. 

https :/ /dmnewdelhi.delhi.gov. i n/#G W -tab 

1x. Total 77 illegal/unauthorised borewell sealed in District New Delhi 

of the list provided by DJB. List of sealed borewell is also uploaded 

on the website of District New Delhi. 

x. That other than above 3 more illegal borewells have been sealed 

form December 24 to 12.03.2025 in Sub-Division Vasant Vihar as 

informed by vide letter dated 12.03.2025 
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Copy of list of sealed borewell is annexed hereto and marked as 

Annexure-D. 

5. It is humbly submitted that the District Magistrate (New Delhi) has the 

highest respect and regard for the orders and majesty of this Hon'ble 

Tribunal. The present status report is being placed before this Hon'ble 

Tribunal for its consideration. 

DISTRICT MAGIST TE 
(NEW DELHI) 
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S.No. Sub Division 1 
i 

LO<.-.tion No. ofTube,.clls 

1 DelhlCantt. C-13. lvdcrpuri 1 

2 DclhlCantt. EC-lSA, Indcrymi. Dr. R K J2.in 1 

3 DclhiGmtt. ' EC-1SB, Indcrpuri,.Subhash Tandan 1 

4 I DelhiQmtt. C-68, lnderpuri 1 

5 Deihl Cal!tt. C-116A. Inderpuri. Gha."tShyam Kumar 1 

6 

I 
Delhi Cantt. c-:16, Indexpuri., Dr. I<ishan Lai 1 

t 
7 I De1hi Cantt. 

I 
C-114. !z>dezpuri 1 

l 
8 I Deihi Cantt. C-ll7,Inderpw:i,. Ahuja 1 

9 

I 
DelhiQmtt. ·- EC-38, Inderpm:i. BabuLa! 1 

10 I Delhi Cantt. EC-37, Inde:puri, Dhup S"mgh · 1 

11 Delhi Cantt. EC-35, IOCerpuri 1 

12 Delhi Cantt. C-35., Indexpuri.. Pzaduman Bharti 1 . 

13 Delhi Cantt. C-53, Inderpuri, Sun."ly Luth..-a 1' 

14 Delhi Cantt. C27, Indapuri 1 

15 Delhi Cantt. C-57, Indapuri, Asi.ma Rani 1 

16 DelhiCantt. C-74,1nderpuri, Uday 1 

L. 

I - --Dale of Sealing Rema:ks 

17-04-2018 Not appUca:.le 

17-04-2018 Not apptca-~le 

17-04-2018 Not applicable 

17-04-2018 Not applicable 

17-04-2018 Not applicable 

17-04-2018 Not applicable 

17-04-2018 Not applicable 

I 
17-04-2018 Not appli.:able 

.. -- · Already dismantled by fu residents 

.. 

18-04-2018 Not applkal:]e 

16-11-2019 Not applical:le 

V-04-2018 Not applicable 

17-04-2018 Not afPlicable 

17-04-2018 Not applicable 

07-12-2019 Not applicab:e 

16-11-2019 Not applicable 

14 
T otL Nnmher of Sealed 

Borewell 
lO<:ked . 

Alneady dismentaled by the 
residents 

qB "taff wer notable to 
locate th;, borewell 

--
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17 Ddhi Cantt. 
1 

C-77, Jndcrpurl, Shcbha Narang 1 

i 
18 l)elhi Cantt. C-73, bderpuri, BN Dutta 1 

I 
19 D~iCantt. C-102. Ir.derpuri, N DSharma 1 

20 Delhi Cantt. C-91, hldcrpuri, V S Aseja 1 

21 Dellri Cantt. E-al, Inderpuri, Girls H Gupta 1 

22 Dellri Cantt. B-M, Inderpuri. Nathan 1 

231 
Dellri Cantt. B-20, Inderpuri, Sh. Mahabir 1 

24 [ 
Delhi Cant!. 'B-22,_Inderpuri, Raghu Raj Saini 1 

25 Dellri Cantt. B-23, Inde:purl, Jai Prakash Gupta 1 

.. 
26 Dellri Cantt. B-13, Inderpurl, Raj~dera Kumar 1 

'Zl Dellri Cantt. B-16,ll'lderpurl, Tara Chand Gupta 1 

28 Dellri Cantt. C-154, Mayapurl, Phase-2 1 

29 Delhi Cantt. C15();, Mayapurl, Phase-2 1 

30 Det1i Cantt. C-107, Mayapwl, Phase-2 1 

31 Delhi Cantt. C124B, Mayapmi. Plulse-2 1 

32 Dclhi Cantt. Sh. RadbeyShyam, WZ-1390-A. Nangal 1 
Ray a 

33 Delhi Cantt. Ml.lkesh Kumar, WZ-:388, Na.ngal 1 
Ray a 

1) 
18-04-2018 Not applicable 

18-04-2018 Not appli:able 

07-U-2019 Not appl:::able 

lS-04-2018 Not a?plicable 

07-U-2019 Not appEcable 

:ID-04-2018 Notapp:acable 

:ID-04-2018 Not applicable 

07-12-2019 Not apt:1icable 

~2018 Not applicable 

.. 
16-11-2019 Not apflicable . 

I 

16-11-2019 Not applicable_ 

13-11-2019 Not applicable 

-- iDJB staff wen: not able to locaie the 

lboreweD 

13-11-2019 Not aP?licable I 
-- Already dismantled by the residents 

12-11-2019 Not applicable 

15-11-2019 Not appUc:able 
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34 

35 

36 

37 

38 

39 

40 

41 

Delhi Cantt. !.Robtash St:arma. \'VZ-1::.86, Nanga! 
Raya 

Dell-J Cantt I:MLS:·.anna, WZ-1386, NangcJ Ra;;a 

Delhi Cantt. INitL"l. WZ-1385, Nanga! Raya 

DcL'l: Cant-_ !Ramesh Cl>and Jain. WZ-1391/27, 
NangalRaya 

Delhi Cantt INitin. V.'Z-1375, Nanga! Raya 

DellrlCantt IBalkishan, V.'Z-1429,Nanga1Raya 

Delhi Ca."'ltt IJai Ram Singh. WZ-1598, Nanga! Raya 

Dell-i Cantt. IKr'shaz:: Kumar, WZ.-1598/V A/I, 
Nanga! F.aya 

S>~l.e.l 
1 12-11-2019 

1 

s~kJ 
1 12-11-2019 

1 12-11-2019 

1 

1 30-11-2019 

1 30-11-2019 

Jb 
CJB staff were rot able to locate t.'le 
borewell 

Not 3pplicable 

DJB staff were not able to locate the 
borewell 

Not applicable 

Not ;~.pplicz:ble 

D;B staff were =table to locate the 
borewell 

Not applicable 

Not applicable 

42 1 Delhi Cantt.. JJaidiSh-.Arora, Wz-1635, Nangaf:RayaT 1 I 12-11-2019 I Not applicable ' .• 

43 

44 

45 

46 

47 

48" 

.. 49 

50 
I 

Delhi Cantt.. Gyan Oland. WZ-1603, Nangai Raya 1 12-11-2019 I Not applicable 

Delhi Cantt.. IAji?iJ' Sbgh, WZ-1630, Na:tgal Raya 1 

DelhiCanit. ISumj llhan, WZ-1661;Nanga1Raya 1 

Delhi Cantt. 'Sudha Devt WZ-1659, Nanga! Raya 1 

Delhi Cantt. Maya De\.'1. Wz-1656, Nangal Raya 1 

DelhiCantt. Bha6a:r, Dl/ 48, Janak Purl 1 

Delhi Cantt. Bhagat, D2/ 49, Janak Purl 1 

Delhi Cantt. D2/47,J=U;Puri 1 

12-11-2019 

13-11-2019 

$~1~ 
30-11-2019 

~~ld 
15-11-2019 

Not applicable 

Already disroantled by the residents 

Not apPlicable 

Already dlsmamled by the residents 

Not .applicable 

~staff were not able to locate the 
,ba-ewell 

Not applicable 
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51 

52 

53 

54 

55 

56 

571 

58 

59 

60 

61 

62 

63 

64 

65 

66 

67 

Delhi Cantt. ·Tomar Medkals, D2/42. )tm;~k ?loti 

Delhi Cantt. J asvi.nder Singh. D-'2./67, Janak Puri 

Delhi Gantt. ·Madan Mchan Bhagat. D-2/56, )e.nak 
Purl 

Delhi Cantt. fPushpa Devi Clini~ D-2/50, )ana.'< ?uri 

Delhi Cantt. 

Delhi Ca.11tt. 

D--.Jhi Cantt. 

Delhi Cantt. 

Baldev Raj.. D-2/100, Janak Pur: 

RajkumarSet.lU_ D-2/101,}ana..\:Puri 

[

Sha..'lomtala Verma, D-2/101, Janak 
Purl 

GPSi.ngh. D-2/107, Janak Purl 

DelhiCantt. IKC.Shann.a,. D-2/108,Janak~ 

Delhi Omtt. frnak Raj Kapoor, D-2/112, Janak Purl 

DelbiOmtt. JSB:Misbrn. D-2/83, Janak Purl 

Delhi Gmtt.. fs D Sinha. D-2/84. Janak Purl 

Delhi Omtt. !KG Omg.. D-2/86,_ Janak Purl 

Delhi Cantt. Kr. JC Pathak. D-2/88, Janak Puri 

Delhieamt. 1TarvmderKaur, D-2/94,JanakPuri 

Delhi Camt. IBhagwan Singh, D-2/93, Janak Purl 

Delhi Cantt. IB SRajput,. D-2/99, Janak Purl 

1 

1 

1 

1 

1 

1 

1 

1 

1 

1 

1 

1 

1 

1 

1 

1 

14-11-201'! 

14-11-2019 

14-11-2019 

14-11-201'> 

14-11-2019 

30-11-2019 

30-11-2019 

30-11-2019 

30-11-2019 

15-11-2019 

15-11-2019 

15-11-2019 

15-11-2019 

14-11-2019 . 

30-11-2019 

14-11-2019 

Not applicabk 

Notappl:cabce 

Not aFplii.cabk 

Not app:icab'.e 

Not appica.He 

Not applicable 

Not applicable 

Not applicahle 

Fou=td locked on 14/D/201~, 
15/11/2019, 30/11/2ln9 and 
11/12/2019 

Not applicable 

Notapp~ble 

Not applicWle 

Not appli::able 

Not applicable. 

Not appli<:able 

Nct.applkable 

Not applicable 
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S.No location ----- ·-~·~·- Nos-~o7ruh'cw~iT5"----·---~" 
/---·---. ---------""'"''~-----

__ !~ -------------------- ·-1. Hlra Public School ....,.,.._ ~.,. ..-~~-·-~'-~~~--~ ~~ - -· _....__............., __ ,...._....,.~..._. _ __.,_,...,_.,-..-.n~o-

2. Ell Building t3hllwji Cama l 
Place ~-~~ ... ,.,_,....,, ... -,._ .. .---·-·......,...,,..-----"' __ , __ _,_~ .. .,,""._~ 

------~ 

3. Jindal Building Bhlkajl Coma 1 

Place _,..,.........,...~~--'.........---'~'""'""'~ n 

II. GAIL; Bhllwjl Cnmn Plnce :1. 
s. August Knmtl 13hawan Bhlkajl 2 

Cama Place 
-~ -

6. MTNL Build1l1g Bhlkajl Camn 1 
Place 

7. Raste House Asst 10 Aero 1 
City 

8. D-1 Vasant Kunj 1 
9 . _IJ·-~--~z~ __ o Dl o~~-y~~a n ~-!\~nL_ 1 -c........... ................. - ............ 

10. H.N Saboli Adda G.N 1 Farsh 1 
Bazar 

"' 

11. HN 158 Vasant Vihar 1 
·---·------··-·---······. 

12. C-331 Bud~ Nagar 1 -
13. WZ 582 Nariana Village 1 .... ~-~·" 
14. WZ~582 A Nariana Village 1 
15. WZ 582 K Samne Nariana 1 

Village 
16. H.N WZ 2582/1 Nariana 1 

Village 

(l:, Scanned with 0~ 
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